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Ewifi/ Dated 22”“ Mammals
ORDER

In cxmme UHhe powers conferred under 3 lion 4w hilhe Companies Act. 2013. ih:
Hon'hle Presidem, NC LT hereby eonsiimres rhe following Bench ai Chandigarh (0 exercise
zmd aiseharge powers & funclions errhe l'rlhurlal The Bench ai NCLT Chandigarh shall sll
rmm 25.1mm i0 29.1.2019.

NCLT Hench a: Chandignrh
I. Shn M K, Shvd‘A‘dL Member iJudicial)
Z. Shn Prudeep R Seihi,Meinber(chlinicali

This is in modificmioil of Urdu ol‘elen number dined 252 2013 from 25.3.2010 Io
29.3 2019 ml)

l'hls hSueS with Ike approval nflIon’ble President. NCL].

(Shiv m a)
aegis-ran l\( LT

Telephtme: 24363451
(Sup) w:—

1. P s m "olfble Presidenr. Narional Company Law lribuhal. hew Delhi.
2. IIon‘ble Members. haiiohal Company Law i'rihunal,
3. Officers cf \laiional Company Law Tribunal, Prmeiphl Bench, new

Delhi Kolhaia'MumhaiChermaimimedahadiAllshahaa'isenghiuru/chanaigarh
Guwilhaii’lfyderabad

4 PS ioJoiniSccrclary. (Sh. (iyaneshwar KummSingh) Viims )nme'poth A

D=lhi
5. NCLT weh siie Miice Board.
5. The lnsnlule nf( hmered Accoumams of lhdia. no. chl Delhi
7 Th: ihsriiureon‘ompam Scorciancsoflildin.1C .Houch .insuuiiionai Arm. Lndhi

Read New Delhi , l mom.
5 The lnszirure ofCosI Accounmms aflndia. EMA Bhavinn. 3 lmliuiilonal Area. Lmfl-ii

Rom] Nev. DeIhHIOOOS
9 Corporaie Lam Adviser. 158.13asamlihelsveyalalriRoad. New liclhi-l 10057.
m. Taxman Allied Services Li .5932. Nev. Rohlak Read. Delhi.
11. The All India Reporlci- PH Lid 3 H), '8‘ Block. Delhi High Conn. \lew Delhi.
12. En! Council, Nevl Delhi Vliamb .


